L
| TEM NO. Mw# 15 COURT NO. 2 SECTI ON XV

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s).17165-17168/2009

(From the judgenent and order dated 13/05/2009 in AN Nos. 182-184/2009 and AN
No. 186/ 2009 of The HI GH COURT OF RAJASTHAN AT JAI PUR)

NATI ONAL COUNCI L FOR TEACHERS EDUN. &ORS. Petitioner(s)
VERSUS
SHRI . S. S. SHI KSHA PRASHI KSHAN SANTN. &ORS. Respondent ( s)

(Wth prayer for interimrelief)
Dat e: 06/08/2009 These Petitions were nentioned today.

CORAM :
HON BLE MR, JUSTI CE B. N. AGRAVAL
HON BLE MR, JUSTICE G S. SI NGHVI
HON BLE MR JUSTICE H. L. DATTU

For Petitioner(s) M . Raju Ramachandran, Sr. Adv.
M. V.K Rao, Adv.
M. Saket Sikri, Adv.
Ms. Madhu Sikri, Adv.

For Respondent(s) M. S.K Dubey, Sr. Adv.
Dr. Sumant Bhar dwaj , Adv.
Ms. Midula Ray Bharadwaj, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Pl ace these petitions on the date to be notified by the
Regi stry.

[ T.1. Rajput ] [ Savita Sai nani ]
A R -cumP. S Court Master



